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Limited showing itg production figures
for 1974;

(b) the date on which increases
over and above the installed capacity
of Hindustan Lever Limited were
authorised;

(c) the actual quantum o:i produc-
tion and the places where this pro.
duction wag actually conducted by
the Company;

(d) the ways and means of collect-
ing the local taxeg like octroi and
Central taxes on the excess produc-
tion; and

(e) the basis for such an authori-
sation o a foreign subsidiary cashing
upon its international brand names for
sale?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B. P. MAU-
RYA): (a) to (¢} M/s, Hindustan
Lever Limited are engaged in the
manufacture of a number of items
concerning various authorities. As the
Hon’ble Member has not specified the
items, for which the requisite inform-
tion has been sought, it is not possible
to collect and furnish the precise
information.

Opening of a Radio Station at
Jamshedpur

1360, SARDAR SWARAN SINGH
SOKHI: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) whether Government propose to
open a Radio Station at Jamshedpur,
Bihar; and

(b) if so, when?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (Shri Dharam Bir
Sinha): (a) and (b). Due to constraint
in resources it is not possible to take
up the vroject during the current
Plan Period.
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Smuggling of Arms from Pakistan

1361, SHRI YAMUNA PRASAD
MANDAL: Will the Minister of HOME
AFFAIRS be pleased 1o state:

(a) whether Government's attention
has been drawn to the reported
smuggling of huge quantity of arms
from Pakistan which ultimately reach
the hands of Naxalites, and

(b) 1 so, the reaction ol Govern-
ment thereto and :emed.al measures
taken?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOMSIN): (a) and (b).
Some cases of smuggling from across
the border have been detected, but no
instance of smuggled firearms reach-
ing the Naxalites has so far come to
notice. The Government is aware of
the possibilities and the enforcement
agencies are also alert.

’ Seizure of Documeni on Subversion

Plan from Naxalite Hide-Out in
Bihar

1362. SHRI YAMUNA PRASAD
MANDAL:
SHRI JAGANNATH
MISHRA:

Wwill the Minister of HOME
AFFAIRS be pleased to state:

(a) whether any document on sub-
version plan has heen seized recently
from Naxalite hide-out in Bihar;

(b) if so, the broad outlines of the
plan; and

(¢) the number of persons appre-
1ended in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SUIRI F, H. MOHSIN). (a) to (e).
According to information received
from the Government of Bihar, consi-
derable volume of Naxalite literature
has been seized from Naxalite hide-
outs during recent anti-Naxalile
operations in Bhojpur and Madhubani
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districts. These documents refer to
the ideology of Naxalites for capiuring
power by means of armed struggle for
which they intend to establish revolu-
tionary commuttees and Guerilla
squads in wvillages besides snatching
arms from mubtary umits, police and
also private individuals. 19 Naxalites
have been arrested in this connection

Re-validation of Letters of Intent

1363. SHRI M C DAGA: Will the
Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state:

(a) the number of letters of intent
re-validated during the year 1975 and
for what period,

(b) the number of letters of intent
lapsed during the said year and the
reasons therefor, and

(c) the number of parties allowed
the change of locauon, indicated 1n
letters of intent and how many were
not allowed”

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B P. MAU-
RYA): (a) |Letters of Intent are
re-validated by the concerned admims-
trative Ministries/Departments As
per records maintained in the Secre-
tariat for Industrial Approvals, 1003
letters of intent were re-validated
during the year 19875 for periods rang-
ing from six months to one year.

(b) According to the information
available with the Secretanat for
Industrial Approvals, 348 letters of
intent lapsed or were surrendered and
cancelled during the year 1875. A
letter of intent lapses if the party
fails to fulfil the conditions laid down
therein within the time allowed.

{c) Out of 48 complete applications
for change of location flled under the
IDR Act, in 1875, 8 have been ap-~
proved and 12 :ejecled upto the end
of the yesr.
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